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Gum The mmmwm were
not only fully implemented by the State
Government but the State Govemmcnt has

gone beyond the mommcndatmm to the
ttent Belw

(a) lnstud of fifty mlu réecommend-
ed, State Government accepted 40
~ scales eliminating some scales.

(b) Automatit " vevisioh of Deamess
Allowance not accepted, however,
last revision of dearness aliowance
rates goes beyond the recommen-
dations of the Commission.

(c) The pay fivation fornmils has been
liberalised.

‘Filling up of Vacancies i Digtrict

6163. SHRI B. K. DASCHOW-
DHURY : Wit the Minister of EDUCA-
TION AND SOCIAL WELFARE be pieas-
ed to atate :

(a) whether thefe are large number of
vacancies under the District School Board,
Cooch-Bihar, which are not being filled up ;
end

- (b) if so, the number of such vacancies
and how soon these will be filled up ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND [N THRE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAVA) : (&) and (b). 196 vacan-
cies exists in posts sancuoned fur schools
recently approved. Now that a state-wide
ban ot the appointment of new teachers
imposed in ‘April 197), has been recently
Lifted, the School Board, Cooch-Bihar is
taking steps o fill the vacancics.

-Swimming Pool at cm_smu

6464, SFRI B. K. DASCHOWDRURY:
Will the Minister of FDUCATION AND
SOCIAL WELFARE be picased 10 state :

(a) whetker sometime back the Geovern.
ment of West Bergal annovnced sancticning

of money for a swimming pwt at C‘oach
Bihar ; and

) il so, whether Gcwrr mcm mpom "

to expedite tbe schtm %
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- MINISTRY OF - EDUCATION .- AND

SOCIAL WELFARE (SHRI K. 8. RAMA-

SWAMY) : ¢a) The Government of Indie

have no information. Details  have beent
called for from the State Government.

(b) Does not afise.

Meeting of Costodians of General
Insurance Companies with the
Finam Minister '

6465. SHRI RAJDEO SINGH : Will
the Minister of FINANCRE be ple&sed to
state :

() whether it is a fact that recently &
meeting of the Custodians of General
Insurance Compandes was held with him
and .

(®) if so, whether any guideline was
formulated and communicated to the Cus-
todians to act upon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI) : (ajand (b). A
meeting of the Qustodians of general
insurance companies with the Finance
Minister was held in Delhi on 6th July,
1971, At the meeting it was impressed upon
the custodiane that geographical spread of
inguranoe services, extensive and intensive
overage of new economic activities and an
officient and personalised service to the
customers and sustained improvement in
profitability of the business will be the
deciding factors on which success of general
insurance wilt how be judged by the country,
No specific guideline as such was formulated
at the meeting but matters of general
interest to custodinns of general insurance
companics were discussed, when iner alia
the following important decisions were con-
veyed : I

t. Employees should not be given
a feeling that just because of
take-over of business by ' the
government, the legitimate de-
foands of the employces were
being shelved, Custodians should
make theit own studics and ne-

‘gotiate on. the basis of general

guidelines which the overnment

might be. in a position to indic
" .cme after & clear picture of the
 existing polim 3 mdhbi&





